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Gaffar Market, Karol Bagh, New Delhi.
15. M/s Vicky Crockery, 12/14, Tip Top Shopping Centre, Shop No. 16, Basement, Saraswati Marg, Karol Bagh,
Delhi - 110005

Sub: (1) Purchase of crockery items for the use of Judicial and other Officers of Central District, Tis
Hazarl Courls as per detalls & specifications mentioned below :

(i) 360 nos. Cup Plates

(i) 340 nos. Full Plates

(i) 340 nos. Bowls

{iv] 340 nos. Spoons medium size
(v) 340 nos. Spoons small size

“ (Cup Plates, Full Pldtes, Bowls and Service Bowls should be manufactured by well reputed company
i.e. Corelle, La Opala Diva, Luminare & likes)

% (Spoons should be manufactured by well reputed company i.e. Forks Spoon, Silver Queen, Arvind
Steel & likes)

< Length of medium size spoon must be 6" to 7" and size of small slze spoon must be 5",

EMD :- T 6,000/-

Limited tenders are invited in two bid systems i.e. Technical & Financial bid separately for Purchase of
different crockery items (as above) for the use of Judicial & other Officers for Central District, Tis Hazarl Coutts,
The Technical Bid should contain the details specifications/description along-with necessary documents as
mentioned in the ferms & Condiitions. The Financial Bid should contain competitive price for the subject item
and other relevant description.

The quotation / tenders complete in all respect must be put only in the tender box piaced in_room no. 09

Ground Fioor, Tis Hazarl Courfs, Delhi on or before 19.12.2017 by 4:15 P.M. which wil be opened on the

same day or some other day in the presence of tenderers.

TERMS & CONDITIONS

1. The tenderers are required to submit two sealed envelopes. One envelope should contain technical bid

and the other financial bid. Both these envelops must be contained in a big single envelope. On the said
Big single envelope the name of the article must be mentioned clearly for which guotation/quotations

has/have been called.

2.' The name of bid I.e. Technical or Financial as contained in both these envelopes must be mentioned on

both the envelopes separately.

3. The tender must be accompanied with sample of the item. Without sample of the item, tender shall not be

considered. The sample should be submitted at Purchase Cell, Room no. 214, 2nd floor, Tis Hazari Courts,
Delhi.

4. Each sample should be marked and numbered by the firm, clearly visible, failing which the sample may

not be considered.

. The financial bid/bids of only those tenderer/tenderers shall be considered who are eligible and quaiified in

their technical bid.

6. "IN CASE THE EMD OF BIDDER IS LYING IN THIS DEPARTMENT FOR ANY PREVIOUS SUCCESSFUL OR

UNSUCCESSFUL TENDER, THE SAID EMD SHALL NOT BE CONSIDERED WHILE EVALUATING THIS TENDER. ONLY
THE BIDS WITH FRESH EMD SHALL BE CONSIDERED. THE DATE OF EMD SHOULD BE POST PUBLICATION DATE.
THE EMD HAVING PRE PUBLICATION DATE SHALL NOT BE CONSIDERED", :

7. Quotations through byhand, courier, post (i.e. Speed Post, Regd. Post etc.) and any other means, shall not

be accepted/ entertained in any case.

8. The tenderers must have PAN number & copy of the same be also enclosed with Technical Bid.
9. The tenders/Quotations received after due date and timea chall nat ha ~Ancidarad






